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Cliaudhuri  Muhammed Shaffec :
May I know whetacr tnc parties to wnom 
liccacvjs  Wire issued have produced full 
quantities ?

Shri  T. r  Krishnamachari  :  I
cannot say,  sir.

Ciaidiiuri  Muhammed  Shaffec :
Miy I <'i)AT tie ĵaŝ;is fj: rejeciiag the 
ipplications which were not sanctioned ?

Shri  T. T. Krishnamachari : Ap­
plications  were invited and people were 
asked to give us details of the terms on 
which they can buy and the  people uho 
c >ulJ buy at the lowest price were given ;ne 
licence.

Shri  V. P. Naylcir :  May I know
whether the Government arc aware that the 
iTiperial Chemical I idustries which holds 
m )iip3ly on the sale >f B-itish-made ca­
ustic soda ha q j )ted very n?ccssive prices 
to other importers and at the  sane time 
quoted rock-boMom pn’ccs in their offers 
to G)vcrnment with the result  that apart 
from the Imperial Chcmical  Industries, 
no supplier in India has been able to get or 
offer  B-itish-maie caustic soda ?

Shri T. T. Krishnamachari :  It is
quite  p'̂ssible.  They have* a branch here 
they  nitu»*ally  quote  lower prices from 
their branch.

Shri V. P. Nayar :  Db Government
accept  tnat in tne maLici qJ ûc  sale  of 
British-made  caû uc soUa m liidia, the 
Imperial  Ctiwinical  iiida;>Liics have a 
monopoly in Iiiaitt ahu ?

Shri  T. T.  Kriahkiamachari :  It
docs iiot seem liKcly.  Wc  nave ftiven 
liccnccs iOi  16 pcrŝ Di aad the  Imperial 
C*ie*ii*Cii iaJaitncs  iiappeus  to be  one 

cue sixteen.

Shri V. P. Nayar »  Could I have 
some idea of the porcentage of caustic soda 
which is sold in Liaia and handled by the 
Imperial Chemical Indusiiics ?

Shri T.T. Krishnamiachari: I CO not
know if I can help the hon. Member now. 
I can furnish that information if the hon, 
Membfcr  will put down a sepaiate ques­
tion.

Residential  Accommodation

♦9i4«  Sardar  IqbaJ  Singh (On 
behalj of Sardar Akbi|ii)  : Vi]] the 
Minister of Works,  Housing  and
upply be pleased to stâc :

(a)  whether it is a fact that some of the 
Government servants working for 12 tc» 15 
years in Delhi have not yet been pic viacd 
with  Government  accommodation ;

(b)  if so, their number ; and

(r)  the reasons therefor ?

The Minister of Works,  Housing 
and Supply (Sardar  Swatjun Sir̂ L ):
(a) Yes, Sir.

(b)  About  1,400.

(c)  Though Government have put up- 
and are continuing to put up large  num­
bers of units of accommodation, it has never 
been the intention that every single Govern­
ment  servant shall be provided with  ac­
commodation by Government. I have every 
hope,  however, that at the rate at  which 
building  construction is going on  both 
under the aeegis of  Government  and in 
the private rector, within the next few years 
most, if not all,  of Government  servants 
will be able  to find satisfactory accommo­
dation for  themselves.

Sardar Iqbal Singh :  May I krcw
whether Governmeit will give piefeicrce, 
in allotments of the new houses which  will 
be con t*u ted for G.̂veinmcnt servant̂ to 
those g.wernment servants with long years 
of serv ce ?

Sardar Swaran Singh: The rc idtntial
units 'Li h a/c b.in, put up for ĵoveinm̂nt 
servant ubv ou ’y v iH be given to tho‘e 
goveinmcnr servants in the order in which 
they are entitled to that accommodati( n.

Sardar Iqbal Singh :  Mny 1 kiu w
whether  the  Government  will  consider 
some financial assistance in view of the fact 
that rents are very high in Delhi ?

Sardar Swaran Singh t  Alreadŷ 
most of these Government  quarters, par­
ticularly  the lower  pay gioup, have an 
element of subsidy.  At the moment there 
is no case for increasing that quantum of 
subsidy.




